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f[THE MINISTER OF STATE IN
THE MINISIRY OF AGRICULTURE
(SHR1I ANNASAHEB SHINDEL): (a)
The per quintal cost of production of

wheat 1eported by the Pantnagar Agi-
cultural University 1anged between Rs. 60
and Rs. 65; the Ludhizna Agricultural
Farm Expeits reported Re. 76.95. The
cost of production reported by these two
Universities is higher than the cost esti-
mated under the comprehensive  scheme
for studying the cost of cultivation of
principal crops 1n Punjab, Haryana and
U.P.

(b) The procurement prices of wheat
hawve bzen fined by the Government, on
the basis of the recommendations of the

Agricultural Prices Commission, as
under

Procurement pnc;
fixed
(Rs. per qumlal)

Between Rs. 71. 0()
and 74,00 for
different States

75.00 for all States

variety of wheat

1. Indigenous
vagities

rel

2. Indigenous common
white and different
Maxican varietics.

3. Specified  superior
varijties

82 00

il

[RAJYA SABHA]

Il

to Questions 108

No increase in these prices is contemp-
lated.

(c) No, Sir.

(d) No such concessions
given or 4re contemplated.]

have been
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ITAMENDMENT OF ALIGARH MUSLIM
UNIVERSITY ACT

122 SHRU MAN SINGH VARMA:
SHRI N K. SHEJWAI KAR:
SHR! PITAMBER DAS
SHRI SURAJ PRASAD:
SHRI BHOILA PRASAD:

o

Will the Minister
SOCIAL WELFARF
ve pleased to state.

of EDUCATION,
AND CULTURE

(a) whether Government's attention
has been drawn to the demand for
I amendment of the Aligmh Muslim Uni-
versity Act; aml

(b) 1t so,
\ thereto?]

the reaction of Government
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3fag f=e F7F % ford §aTL Rt 49T 99 IX l THE MINISTER OF STATE IN THt
. . DEPARTMENT OF PARLIAMEN-

3 FTATE TG |
RIS Shi wl TARY AFFAIRS AND IN THE
Tie MINISTER OF EDUCKTION, | MINSTAY Of NORKS A3 HOUSING
SOCIAL WELFARE AND ) : a e water
(PROF. S. NURUL HASAN): (@) Ye:,,]lS“PPIY is a State Sector Programme.
Sir. et , During the TV Plan  assistance is being
‘given to the State Governments on th:
! pattern of bloch loaa and block grants of
70 per cent and 30 per cent respectivily
on the basis of State Plan provisions for
all development heads including water

(b) If the academic community of the
LUniversity wants certain amendments tc
the Statutes and these aie proposed by
the I xecutive Council, the Government
will be prepared to give them due con- | supply without any reference to head of
aderation aud deal with them with an | development of any particulai

; scheme.
open mind.] The

Government of Tamil Nadu have

, incurred the following expenditure on

UNIVERSITY FOR PONDICHERRY ‘ Water Supply Schemes during 1971-72
123. SHRI THILLAI VILLAAN: and 1972-73: .y
SHRI S. SIVAPRAKASAM: .

Will the Minwster of EDUCATIO ~.
SOCIAL WELrARE AND CUL’l’U]’E‘I —_—
be pleased to state:

(Rupees in lacs)

1971-72  1972-73

(a) whether  there is any proposal
under Government’s consideration  to !
otart University at Pondicherry from the | 1. Urban Water Supply
next academic year; and and Sanitation

(b) if so, what aie the details thereof?

(anticipated)

281.50 1105.80
2. Rural Water Supply 122.28 165.21

THE MINISTER OF EDUCATION.l -

SOCIAL WELFARE AND CULTURl:l However,
(PROF. S. NURUL HASAN): (a) and
(b) A proposal to set up a Central Uni-
versity at Pondicherry is under considera-

under the Central ‘Accelerated
Rural Woter Supply Scheme’ the Central
Government released Rs. 100 lacs during
1972-73 for implementation of schemes
tion. approved for the State.

o

1 AN

FINANCIAL  ASSISTANCE TO THE

STATE OF TAMIL NADU FOR
DRINKING WATER SCHEMES

(b) For the year 1973-74, a provision
of Rs. 78540 lacs for Urban Water
\Supply and San:tation and Rs. 264.54 lacs
124, SHRI S A. KHAJA MOHIDEEN. | for Rural Water Supply has been approv-
Wil the Minister of WORKS AND |ed in the Satc Plan. e
HOUSING be pleased to state: - l

(a) the total financial aid given to the | SCHOLARSHIPS TO STUDENTS
State of Tami! Nadu for the implementa- | 125, SHRI IBRAHIM KALANIYA"
tion of drinling water scheme in  7ui W Lo L. :
and urban areas during the last two years, Will the Minister of EDUCATION, SO-
vear-wise: and | CIAL WELFARE AND CUITURE be
’ pleased to state:
pﬁl(.:())sethtfzofn:;:;m;lea‘;ldl;;gi:;lh:)?ned for the\‘ (a) the number of students who have
o | been granted scholarships  for studying

41 1 English transfation. abroad;



